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(¢) whether some of those persons
tried to run away from the country;
and

(d) if so, names of those persons
and the outlines of their plans to
run gway from this country?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR!I ATAL BIHARI
VAJPAYEE): (a) A list of twenty-
four persons with their addresses
whose passports were either impoun-
ded or to whom passport facilities ure
to be denied is placed on the iable of
the Housc. [Placed in Library. JSee
No. LT-488/77.]

(b) In ull cases the impounding or
refusal orders were issued under the
Passports Act, 1967, in the interests
of the general public.

(¢y and {d). Government have no
information.
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